FORM G

CORRIGENDUM TO THE INVITATION FOR EXPRESSION OF INTEREST PUBLISHED ON 14" FEBURARY
2026 FOR
RAMNATH HOUSING PRIVATE LIMITED » ;
OPERATING IN REAL ESTATE DEVELOPMENT SECTOR AT BALAGHAT, MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

SL. . RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ LLP RAMNATH HOUSING PRIVATE LIMITED
No. CIN: U02423MP1999PTC013689
PAN: AACCR7360K
2 Address of the registered office Ground floor, Building Hotel Chandela Mayur Nagar IF/5 ward no.
32, Mayur nagar, Balaghat, Madhya Pradesh, India,481001.
3. URL of website NA
4. Details of the place where the majority of fixed assets are | NA
located:
5. Installed capacity of main products/ services NA
6. Quantity and value of main products/ services sold in the last | 0
financial year
7 Number of employees/ workmen 0
8. Further details, including last available financial statements | For further details, write an email to
(with schedules) of two years, lists of creditors are available at | rhpl.cirp@gmail.com
9. Eligibility for resolution applicants under section 25(2)(h) & | The Resolution Applicant must be eligible under section 29A of the
29A of the Code is available at Insolvency and Bankruptcy Code, 2016.
For detailed EOI and eligibility criteria, please write an email to
10. | Last date for receipt of expression of interest 21.03.2026
(Previously it was on 06.03.2026)
11. | Date of issue of provisional list of prospective resolution | 31.03.2026
applicants (Previously it was on 15.03.2026)
12. | Last date for submission of objections to provisional list 05.04.2026 :
i (Previously it was on 20.03.2026)
13. | Date of issue of final list of prospective resolution applicants 15.04.2026
(Previously it was on 29.03.2026)
14. | Date of issue of information memorandum, evaluation matrix | 20.04.2026
and request for resolution plans to prospective resolution | (Previously it was on 4.04.2026)
applicants '
15. | Last date for submission of resolution plans 20.05.2026
(Previously it was on 05.05.2026)
16. | Process email id to submit Expression of Interest rhpl.cirp@gmail.com
17. | Details of the corporate debtor’s registration status as MSME. | NA

.

: SD/- "
- - IP Megha Agrawal
~ IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to 30.06.2027

Address Registered with IBBI: C/o Truenex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,

Date: 06.03.2026
(M.S.)
Place: Nagpur

Nagpur — 440012

For Ramnath Housing Private Limited




What Ban? It’s Biz as Usual for
Offshore Betting Firms in India

An ET investigation found that these sites remain easily accessible, with even live UPI deposit option

AjayRag&Disha Acharya

mon route, howewver, s UPL, which is
linked to a bank account, Mainstream
ap[nsudmsﬂmne}\' GmdePnymxl

120, when the government pulled the
slug on real money gaming and on-
ine betting in the country, the in-
lustry came to & standstill with (|
several domestic players shut- %
ing shop or pivoting their
yusiness models.

For [Indian users,
wwever, the ban has
nade little difference.
Accessing illegal off- \
ihorebettingplatformsre-
nuins as casy as ordering a
neal. Consumers can regis
er within minutes. A mobile
wmber an OTP and aquick wal-
ettop-upareenough togetstarted.

n-nmﬁrmnds

E'nmmcbndomommmepe,
Google Pay and Paytm br comments.
The volume of digital adverti

rimatch and 1XBet have boen around for
years. They are now the higgest benefici-
aries,” the founder of 4 gaming smnup

Healthtech
CoCentBags

Northern Coalfields Limited
(A Miniratna Company)
(A subslidiary of Coal India Limited)

All the tondors issued by CIL and its Subsidiaries for procurement of
Services are available

Goods, works and on webslite of Coal india
Limited www.coalindia.in / C CiL
New Funds st m”"‘“h....n o
+ Healthtech | e portal addition, p
Benpaluri Healbeh art | | ascomsbroopCeporamape e amnin

der Shashank ND, has raised an
undisclosed sum from OneFlow
Holdings. the family office of
Shashank and venture firm So-
uth Park Coramons, to build its
artificial intelligence-led early

P discasedetectionplat-

(1Y form. "Unlike most
preventivehealthcare
services, weare solely
focmed on early detection of li-

of offshore betting platforms have re-
mained largely unchanged despite the
enforcement of the Promotion and
Regulation of Online Gaming

Act (PROGA), according to the
Advertising Standards Council

of India (ASCD), a voluntary, self- =1-F=2

f  regulatoryorganisation that pro-
motes foir advertisingand pre-
p \mhmaslmdh\gdaims.
. | Manisha

“Thousands d‘
small sk
* and individuals a-e~

fe-thr such as
cancer. and cardiacand metabo-
lic conditlons, which comprise
about 70-74% of deaths glabal-
Iy." Khandehwal, the company’s
co-founder and chiel business
officer, told ET.— Our Bureau

Thiswasalways ate UPl accounts.
oncards.Alithat  You pay t100toa per-
prohibitionever san and that person
lﬂlkbwﬂl nsmgalcsulhelr:wn

ey and settles it on-
ll!ﬂm wards to the betting

Aatforms

st and Odds9s, show little

slowingdown. Theseplatformsareag-
mressively tapping digital ads and mi-
wo-influencers for marketing and /
yomotions, industry executivessaid. |

An ET investigation fou
hese websites remain easily
e

ng a clear focus on users fro
ndtier [Icities,
Deposits canbe msdle through

ied Payments Interface (UPD), net
sanking, e-wallets, prepald cards and
wen cryptocurrencies, The most com-

including  Parimatch,
XBet and Stake, along with regional
slayerssuchas Rajabets, Dafubet, 4ra-

withoutany workaroundssuchas |
irtual private network (VPN). The
sites also provide translation options
1 Indian languages including Hindi,
‘larathi, Tamil and Bengali, signall-

sign of

nd that
accessi-

m tler Il

h the Uni-

ETh

' gram, YouTube and X, amonz others.
hed out to Meta, G

platform. Winners
get paid and every-
3:\& dse's‘mona
beyonddirect sappears fnto t
regulatory reach system.” In this
structure, offshore
platforms do nat necessarily collect
funds through a formally onboarded
Indian hant account. Instead,

Follow: ¢ cignificantly
higherand

3 X for comments. “The fact is that off-
shore betting companics are | contin-
Thebanh

payments are routed through what
the founder described as “mule ac-

no difference to the offshore betting
which weretherebeforeand which con-
tinue even now,” said Kapoor adding,
“If a category s banned then the adver-
tising for that category cannot happen.™

Aceording to PROGA, advertising or
promotingsuch games can attracta jail
termof’ up totwo years and afineof up
to ¥50 lakh, “Offshore platforms like

counts”, lndmdml UPIIDs acting as

E-TENDER NOTICE

| CPWIGSUIS EC. Raiway ecing for |

WEST BENGAL STATE ELECTRICITY
DISTRIBUTION COMPANY LIMITED
(A Govt. of West Bengal Enterprise)
g Office: Vicyat Ehavan, Bock 0, Sector I, Edhasragar, Kollita-T00 071
ON - ULbTO¥AR200756C113473,

RIT No.: PSPD/2RA/TURGA-PROSECT msmnymumvm.mw
Engineer,

Inchudis L:ﬂ‘mmmxmw

ICA-TE1ER 31 206
wif https./iwbtenders gov.in & www.whiedd In

Dakshin Gujarat Vi] Company Limited
CIN L4D102GU20038G0042009
Regd. & Corp. Office : 'Urja Sadan’,
N. V. Road, Kapodara Char Rasta, Surat 395 006 GUIARAT
DGVCL Tall Free No. 19123 (or 1800 233 3003)

M'SIIIJMN&MMN

DGVCL

Tender Notice
Tender detals are put up on www.dgvel.com (for view & download tender

collection account is a
bank account umd to facilitate finan-
cialcrimes, includingmoney launder-
ing, fraud, and illicit fund transfors.
Experts say such arrangements can
raise rad flags around Iayering, a mon-
ey loundering risk where funds move
through multiple accounts to obscure

Pa-  theiroriginanddestination.

Tech Vacancies Up 9% in March [
Signalling Short-term Uptick

SreeradhaBasu

Bengaluru: Technology job
ypenings in India have Inerea-
#d 9% monthonmonth in
Marchiothe highest level seen
n more than three quarters,

in February, according to the
‘Active TechJobs Qutlook—]
diaforMarch2026' reportrele-
ased by specialist talent solu-
tions company Xpheno, Howe-

In-  driw

in January-March is usually
ven by a positive forecast for
theupcomingfinancial yearor
by a release of pentup hiring

budgetsof the current fiscal.

EE.EI, Northern Coalfields Limited

N C L {A Miniratna Company)
| (Asubsidlary of Coal India Limited)

M:LISGRM&IQIE ~Auctioni25-26/1744 Date: 02.03.2026
“ POT E.

C Limited, Sing P salo of

Sand * e-Auction. For detailed

ver, the active demand
i519% lower on a year-
on-year basis, underli-

E/GSUNAG
ATy SECRailway, Nagpur|

L1° aws e ufiena

OS5 BLA Fvsa & ity

E-TENDER NOTICE FOR
PROVISION OF LIFTS AT
KAMPTEE UNDER SUGAMYA
BHARAT ABHIYAN

the President of India mwies E-
Tenders o exculon of work as
mentioned below:

at Sw Kamptee (KP) of SECR.
Appx, Tender Value: T 45 31,668/

SOUTH EAST CENTRAL RAILWAY BN

and on behaX of the President of India and {for view, Soanicad and oniine
invites. E-tender for execuion of work tender submission).
mentioned below:s
St No. 1, Tender Notice No. : CPH- [ <Tender No. c.ghmgaml
OSU-43-NAG-2025-26 4

of the Work : Imp " 1 | DGVCU SP /2603 11KV Disc Hardware 1628
Faciities of Passenger Halts & Benches Note: Bidders may wisit the above website's for 1 opening of
31 Station under NGP Division of SECR. e tendar {P), DGVCL, Surat.
Approx. Tender Value : Rs,

fg?;?'ﬂl- COCHIN INTERNATIONAL AIRPORT LTD
E-TENDER NOTICE 228

mmmnmnwmmumm
the work mentioned below.

Rame o Wort M Bofs) | fadd
uumm’ﬂum
b sroscta wmg 34,62 Crues | 35,00,000/- | 08 months
pron 6 2t CAL, Nedumbassery _
For more details visit our viebsRa www.clal.aero. sa/.

PUNJAB 5TATE TRA

nslcl
Corporats Kdentity No. U40109PB20105GCO33814 www.pstclorg
Olo: Dy. CE/Projects, Tele: 9641-04141, E-mall: se-projects@ostclorg

No. sm-un
Description | Construction of $/8tn. Glaspura (Luchiana) (220KV Portion
anmmmmmmmmwmyw;
10.03.2026
24032028 at 11:00A M.

10.04.2026 upto 10:00AM
10.04.2026 11:00AM
12.04.2026 2t 03:00 PM.

mrsrqmcwunsn
if any, wil not be pubished in
updstes.

Dy.CEProjects,
PSTCL, Patiala,

WEST CENTRA RAILWAY

Efectrical (General) Branch OPEN TENDER

‘Manager ({ Y.
nwuumwamwmmmmmhmcn
ibed tender form for the following works- NIT No.: NIT No. JBP-L-T-
No-42:2025R, did 18,02.2028, Namo of work with location : Provision of
Air Conditioning Plant in () CORE Building and {#) GM Building & PREM
Buiding, Approx cost of the work (In Rs,) : 6541446526, Cost of tender

agnallingashortterm uptick  ning the overall drclhtc Yo
n hiring demand despite ning trajectary in t w! pows e | weastve of oL Bid Security: T 00,600
Jstont uncertainty trigaered secior since the Tatier | |0 | ckasmm o T — e || | vl be o 0 st
v artificial intelligence (AD)  half of 2022 ongnal | revsed bds up 1o 15:00
fisruption. Active tech job  According to Kamal ) o | FROIy Hrs. of 23.03,2026 only.
spenings this month, atabout  Karanth, cofounder of 23 2516 TIOWEK 5D QAR PRORLS) | Manual offers are not allowed agamsi|
19000, markthesccondeonse:  Xpheno,an increase in
aative increase after a 6% rise  active talent demand FOR FURTHER INFORMATION KINOLY VISIT : haryanaep gov.n or www.etenders.hrynicin RO 43532
3 Home Finance Limited 1CICI HFC Tower,
ICICI Home Finance | s~ m’fuzﬁ’ Andhert m).mms,m )
Sranch Office: Office No -106, 151 Floor, Pukhwej Corporate, Naviokha Indore- 452001
At by i iy e e o et I (5] Navi Mumbai Municipal Corporation

i
E-Auction Sale Notice for Sole of

18] Notice for sal

S E. RAILWAY TENDER

mmmumwu
the Presicert of India imviles E-Tendars
aganst Open Tender for he fotowing
works: 8L No: Tender Motice No.;
Neme of work; Tender value & EMD
respectively - {1); CKP CENTRAL-25-26-
65; Supply, slacking 8 loading into any|
type of Raitagy Wagons of hard stone|
machine crushed lrack ballast of|
S0mm gauge for 70000 cum Saltast
depot ol Birmitrapur (BRMP) depot
from any quarry under jurlediction
of Chakradherpur Divisien|
l 12,28.70,800.00; ¥ 7.63.400.00; (2%
Jou'“d’i“m Construction of

Immaovable Assets under the Securitization and Reconstruction af Finonciol Public Health Engineering Department
Assets and Enforcement of Security Interest Act, 2002 reod with proviso to Rule B {6] of the Security Interest Tender Notice No. NMMC/ ACE/ 65 /202526
{Enforcement) Rules, 2002 St Name of Work Estimated
Notice is hercby given ta the public in general and in p e that the [
Selow described m&wwhm th which hos No. Cost(Rs.) |
been taken by the Authorized Officer of ICICI H mm%ﬂkwu’numn‘ "Asis Construction of 4.5 ML ESR, 3.00 | 23,62.47,43%-
whotis”, and “Whatever there is”, 0s per gt e ML GSR & Alied works at
Sr,|Name of Borower(sy | Detoils of the, | Amount | Reserve ond | Date & [One 1 3
ba| " Ca Borrowersf EE b il e d I A i s koparigaon sector-26 in turbhe ward
Guorantors! with known nding Auction navi mumbai. e et
Logat Helrx, encumbronces, Z Dote Construction of ESR, GSR & allied | 10,04,31.366/-
i Leen No. If any Deposit 2 at s Ll
3 I - (] o | & [G) ] U] works at Bonkode in Koperkhaime
1. |Sunil Aswani Plot No, 12, Dharohar | Rs. ‘ﬂs Morch | March | March | Symboic ward. -
[Borrower) (Growth Centre, Neor | 611, | 495 |16,2026 | 23. 2026 20, 2026 ‘ender will be 0
Loan No. Alovn Project, Grom | 5601 11:00 PM computer system at h tender. non
LHINDCO0D1285567 feruay| Bs | To | To  lo500PM dt08/03/2026, The tender is o be submilted onfine at
Horsud Read, 26,2026(40.500/- 10300 P4 [03:00 PM hitps:/imahatender.gov.inFor any technical difficulties in
mew?w the e-tendering process, please contact the help desk
2. [ohdamjad Khan _|Plot No- 85 1st Floor, | R T | Viorch | March | Worch | Symbaic || | MUmber given on this website.
(\l::nuwsh&h Sww:-No-lasﬂl xﬂs. 3450, | 15,2026 | 23. 2026 | 20, 2026 |Posicssior The right to accept or reject any tender is reserved by
Nidhor | 695~ |_800- 11300 AM[02:00 PM| uw Hon'ble Commissioner of Navi Mumbal Municip
Loan No. 456771 y[Rs. 345 To To f
253264 126, 2026| 060~ {03:00 PM|03:00 PM| Signi-
3 wﬂ;um Pratop, Kho:m mu; m = :s" 5}3 lm’ 2g’lmh 2:’Mm Symbic Additional City Engineer
Singh (Borrower) g 4 . 2026 |20, 2026
Po:ia Singh m 31 PhNo 77, Goty | 675+ | 200¢ l17.00 | Before NMMCPRAGW158/2026 Navi Mumbal Municipal Corporation
L 0 8 Gango Puram February | Rs. To To  lo5:00 P\
Loan No. rehst Roghuroj Nogor (26, 2026{58.320/|03:00 PM {0300 PM
LHJELO0DC 1285385 [District Satna Madnyo
h- 485666
The online ouction will be conducted on mm {URL Link- mnuuw-uu-; of our ouction ¢
VolueTrust Copital Services Private Limited. The o last chance to

dues with further Interest till Mal
abovvsch«luh
The P
Column

l'm&ﬂdfmn

of the orticle on or before March
lized/Scheduled

s id be from & Notional

rch 20,2026 bﬂore

For ony further clarifications with

.cm«gmdly
The

Inspection, terms

m?:nl total
05.00 PM ﬂnmu secured assets will be sold as per
nm nmn nﬁmn the Eamest Money Deposit (EMD)

CtCI rxm& imited Bronch Office Address
boforn uurvh 20,2026 bofomOA!)OPM.Y Prospectiva Bidder{s) must also submit
Canditions f; mfam Limit

mmmummcma

ted Branch:
Deposit Demand Draft (DD}

amnrmﬂmmmmc«wym - Auction” payable

regords 10 terms and conditions of the auction or submission of
contact ICICI Home Finance Company Limited 0n 9920807300,

Date: March 06, 2026
R Khondwa, Ujiain, Satna

deoﬂw. 'IC!OHomthw

‘Compony Uimhed”,
Number:- US5922MH1993PLC120106/

in Barspeni yard un wﬁm

ADEN! Dangoapost; ¥ 2,16.83.902.65
258400.00; Cost of Tender form : ¥
000 (for 81 No. 4 8 2); Date of opening :

CIDCO

WE MAKE CITIES

('»

The lender can be viewed at Wob)
site hitpifiwww.ireps.gov.in, The!
tandereribidders must have Class-lll
Dignst Siynature Certficate & must de
regiatersd Lnder on IREPS Portal. Only|

form {In Rs.) :0.00, Address of th formcan
bo purchased : Sr.DEE/GenVJabalpur, Eamest money (In Rs.) : Rs
477100.00, Completion period (In years) : 06 Month Date & Time for
submission of tender (Up to 15.00 hrs. on) : 12/03/2026, Date & Time for
opening of tender (at 15.30 hrs. on) : 12/0372026, NIT No.: NIT No. JBP-L-
T-Noﬂ-zm ¢td 23,02.2026, Name of work with Ioﬂ\bn Elecircal
of indoor & g class. "C*RTZ
SAT (i
IIPCSTE" Hall and
mmmuwm(mmd&mmu
NMWP station on double line including third fine, Approx cost of the work
(in Rs.) : Rs. 1818001.74, Cost of tender form (In Rs ) :0.0C, Address of
the office from where the tender form can be purchased :
Sr.DEE/Genl./Jabalpur, Earnest money (in RY) : Rs. 36400.00,
Completion period (In ysars) : 06 Month, Date & Time for submission of
tender (Up to 15.00 hrs, on) : 17/03/2026, Date & Time for opening of
mmﬂ.”hnm) 17/03/2025, Complete dotails of tendor nolice
govin!, tender form

gears

Y

P

Sd.)
ummwm(om
West Central Raihway, Jabalp

EO v A T T W A AR

CORRIGENDUM YO THE INVITATION FOR
EXPRESSION OF INTEREST PUBLISHED ON 14th FEBURARY 2026
FOR RAMNATH HOUSING PRIVATE LIMITED
OPERATING ¥ REAL ESTATE DEVELOPMENT SECTOR AY BALAGKAT, MADHYA PRADESH
(um-mmm ot mosaion $EA o B mlracy snd Easkouphy Boad ot ol
(1nsaivency Resstation Process for Carperate Porsens) Ragalations, 2015)
- ROGANTAARTICWARS .~ |
1 Namecf the corpraie Oedlor | RAMIATH HOUSING PRIVATE LIVITED
niong with PAR/ CIN/ LLP Ko, CIN: LO2323MPARFIPTO01 3680

upicaded st e tme of participating in e-

R
NOTICE INVITING BID
Providing Integrated Infrastructure Devel n
works in Sector - 5A at Kharghar, Navi Mur :
CIDCO of Maharashtra Limited through the s of
E-tendering invites "ON LINE" item “rate ge
Bids in two bid system (Part-l Tedﬁeal art-ll

;;-m ial Bid) from exp s bidders
= [ e lling the mandatory eligibility critaria scoring
MALABAR INTERNATIONAL PORT & SEZLTD minimum qualifying marks of 75 in the nical bid|

INVITATION OF TWO EXPRESSIONS OF INTEREST
EXTENDED UP TO 1st JUNE, 2026, 1700 hrs (IST)

(INR 3429 Cr
Annuity (INR

(S 452.2 M)).
1428 Cr ($ 188.34 M)).

Email: mdapl.po

1. Development, Operation & Maintenance of the Greenfield
Malabar International Port, on Public Private Partnership

2. Construction & Maintenance of Breakwaters on EPC-Hybrid

Details - Website: malabarport.kerala.gov.in
rt@kerala.gov.in
MD&CEO, MIPS Ltd., N-5, Jawahar Nagar,
Trivandrum-695003, KE!

RALA

RO No. D3/237/2026/1&PRD

evaluation, comprising of total 100 s as per
Annexure-l, registered with CIDCO Ltd. or with Central
Gowt,, or with State Govt. of Maharashtra and “its |

Infrastructure Development works in Sector - 5A
at Kharghar, Navi Mumbai. 2. C. A. No.: 08/
CIDCO/EE(KHR-1y2025-26 3. Cost put to
the Bid : 78,83,07,652.21 (excluding GST)
(272,29,13,736.85 Biddable Part 26,53,93,915.36
Non Blddable Part) 4. EM.D.

Pn 080-22154870, 22164885, Websile

NOTICE INVITING TENDER

ders are invited by KS&DL in two cover system through e-procurement portal (Website

78,84,000/-
e Class : Class-| A (withoul Umil) (Civity

Karnataka Soaps & Detergents Limited
7y qunmo’r)i of Karnataka u:gdmu ng) I———;"'"—""
Sancal City: PB No. 5531, Bengaiuru-Fure Highway Bengafuru - 530 055

-

e mat ksdl

Date: 0403 2026

Period : 548 (Five Hundred Forty Eight)
Days (I cluding Monsoon) 7. Tender Processing Fee :
370,800.00 (including 18% GST {Non-Refundable))
Similar_Work definition: Bidder should have
experience of completed works of Hard Rock
Cutting/ Excavation by Wedging / Chiseling /
Diamond Cutting/Line Drilling, Roads, S.W. Drain
Work Saworaga Nstwork Water SUpply Network

ps:/ikppp karnataka.gov.In) with respect 1 supoly o folowing GoodesServicesMorks. ly or | di y during last 7 (Seven)
st.| Teoder Number Tender Kamo Tender | Published | LustDsmof | | years.
Lo Qhey) ity Bid D along with Bidding Programme will be
1| KSDI/2025.26/IND1088 | Procurement of Glycering W 450 MT| 04032026 26.03.2026 avallable on the website hitps:/mahatenders.gov.in
2 | KSDLI202526/IND1087 | Procurement of Acid Sirry-25 Percent | 820 MT| 04-03-2028] 26032026 | | from 08/03/2026 at 17.01 Hrs.
For any further queriesiciarifications please contact tha undersigned Superintending Eng
sd- (Vashi & KHR)

Asst. General Manager (Materlals)

in class & Category, who |-
have completed work of simitar natum for the mdg
mentioned below:
1. Name of Work : Providlng Integrated

2. Acess ol he regesteO offce. |

7. Number of empioyens/ workmen
8. Funthor deta®s IndUding isst

o
For fariher dierailts, aritn an emai o

| awamde
1 (Wi sohoculos) of twe years,

Dy Chle S & Toke. :&ﬁo

T

tem 1

LA Lt WAL s e Vi) G LA S L ) L ) ) L) W) c i s
2 3 |4 5 6 g é 9 1'0 12

11

Nemr trﬂvcl on roaf
and foot boards.

lists of cdoes are svaitablo at:
9, | Hgbaty mephcar The Appiicara must be
252y of the 9l the
Code is maiotie at: Isohency and Bankruptoy Codla, 2015
Tesr03:2026, 1y Nare of ek it vieo s
“Provision of CCTV Camerss for| ik
of Yeriows Yord of ZN| § o5 e e 21032026
Division, Gonkhpur Jo.-Lucknow Jn. expression ol irtmsest {Previoussy it was on 08.03.2028)
rovis ﬁ(CTVuﬂanﬁrY:ﬂsm it‘iis;};;;iia;";i:_ ’’’’’’
LIN Division & Provision of CCTV (Previously it was on 15.03.2026)
Cameres for Yard Monitoring in (Ex
BSBS) PRRE section arxd stations under OED4098 -
of RPF thana/CPR in| (Prevousty it wes on 20.03.2026)
Varanasi Division.” (3) Tender Value: ’1‘5‘5“3& .
R 7,92,23,743.22, (Ra. Seven Crore Ninety| | (Previously i was on 23.03.2026)
Two Lakh Twesty Three Thousand Seven| 20042026
Hindoed Fousty Three Ripee & Twenty (Previously it was on 4.04.2026
Two Paisa only). (4) Bid Security:
T 546,100/, (5) Validity of Offer: 60
Days. (6) Date & Time of closing and
f Tender: 00-04-2026 21 15:30 20052026
Hrs. (7) Completion Period: 08 (Six) (Previousty itwas cn 05.05.2026)
Moaths. (¥) For say chasges of| ML CALMALoIT
tesder. Please check oa imternet A 5 L R 2 —
website for Corrigendum of the original L
tender  notice. (9) Detalled tender] | 1 @SvstiastshssiME | 2~ 00000 3
notice, documents, Eligibility criteria, s/~
termy & conditions are availsble ot - 1P Megha Agrawal
website Wmmﬂll’l 1081/IPA-Q01/1P-P01456/2018-19/12272
Note:- The Tenderer'sbidder’s must| AFA valid up t0 30.06.2027
upload all relevant attachments/| Address Registered with IBBI; C/0 Truenex Asoiute Insolvency
Resciution LLP,

001, Shisranini Apartments, In Circle of Congzess Nagor Garden,
Congress Nagar, Nagour - 440012 {(M.S.)
For Ramaath Housing Private Limi
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@ Tamil Nadu Power Generation Corporation Ltd
Notice Inviting Tenders (E-Tendering Process) |
= _____Nolice Inviting Tenders (E-Tendering Process)

Tamil Nadu Power Distribution Corporation Ltd.
Notice Inviting Tenders (E-Tendering Process)

Lsasl legally

LArmyNo.-1

wedded spouse of Army No. JC-

Rank-
HAV, Name-CHAVAN ANIL

678616X, Rank-NB/SUB,Name-  BHAGAVAN, Unit-502 A.5.C. BN,
Speciaion n.;-.: Inviting [P e | e e ‘Nama of te Work KAshl NathBarik,Unit-S31 ASC  C/056-APO, pv:s:.lx;ya :l/o'\e/:zL
- T w Ic." Basak Lined M5 pipos 408 mm OO wilh M2 CE/uM :,'u‘“‘“,'f' et E;:f,f,:;":;:" T CONBUMERS| PERSONAL leI -RamchandraPuI.Po- Atpad|, P/S-Atpadl, Distt.-
MIPS-1__ | Sndardlongih ot 6 m o = ETER 54 CATEGOY PO TE AV TR TE Teh.Tehatta,P/S-  Sangli,Maharashtra-415301
GERERATORS ik g S on T VESASoRaur || T.Army No-T5425169ARa Tehatta, Distt.-Nadia, Wost have changed my son's name
For nuhumrmmmzwau o sbmason / Opering view L o Tahatts N ety Areab iy
e Ramah oy N N
Vill & Po: Ganore Teh/ PS- BARIK dated 28-
Akole Dist- Ahmednagar, vide affidavit No.IN- 02-2026 0060138567-3
GREATER VISAKHAPATNAM MUNICIPAL CORPORATION dated2s S e
have changed my sonname 022026 d !
VISAKHAPATNAM o sy sonnams ¢ AhmadR/o Tk Ujarivaon-1,
Ramahari Am! =i OIS, o
proposed/adoptedNewName L Rawal,legally mother of . ptohaveclanged
Cpeltng 110336 150 P tdom of Covane s B emesr 235+ | | 01, No.of Works < 1(One) (RFQ Tender) vide affidavit dated Army No.-6507073H, Rank-SEP, siddique. 0040842216-1
22230 Wb S ww. ‘..x--..- - goein 02. Downloading Starting Date 5-03-2028 05,00 PM 17/01/2026 before (Civil court Name-Titu, Unit-726(i) AD P:l; - = :
i WARI
Superiatending Englneee 03. Downloading End Date + 25-03-2026 @ 2.00 PM Lucknow) Pt L
KWAPHCTVPMAY 03601 Pi Cirdie 04, Last date for Submission of bid : 25-03-2026 @ 400 PM ooRorsgsTt  FEAPD:Bresently o il N AmMAR /o PUsies
Further details at http/Awww.apeprocurement.gov.in I Tara Devi, legally mother of Garhmukteshwar, P/S- ROAD, RAE BARELI, UTTAR
“x TAMIL NADU GREEN ENERGY CORPORATION LIMITED| [ /o the Executive Engineer (PD-1) Division Army N |, Rank- Distt.-Hapur, PRADESH-229001 have
Notice Inviting Tenders (E-Tendaring Procass) Sd/- Commissioner, GYMC, Visakhapatnam DFT, Name-Virender Kumar, tar minor
T Unit-94() RECCESQN, C/056-  changed my name from daughter ADITRIMAHESHWARI
o andec lnviting APO, presently R/o Vill.» RAJWATI to RAJVATI vid ed 6 years and she shall
Mo | ety cosziekos Rajasthan Medical Services Corporation Ltd. [ttt MO T NS hereafier e known ashITYA
Fivtumst e Popcsd (FF) St Sbeckon of Gvaoper Shawan, CScheme, Jeipur Badhra, P/S-Badhra, UP37060157735460Y dated 28~ MAHESHWARI.  0060138568-1
p— 'x:.wv W / 6000 wwmgm nmou»mumum:—mxl—m Distt.-Charkhi Dadri, Haryana- 02-2026
1ote/ | CElnvoRo | Meaty Tort Bused Competive Biddng [ - [*441H0 SC/PAR B MaAGIE24TY Pradrawovac] 127312 have changed myname 0060138567.7 e T
w228 (TBCE) Guidalnes (Secton £3) foush Putke - Private from TARA DEVI toTARAWATL DT Dy SO
Lk (PPF) en Gadd - Own < Operaie - Bid for item WASTE BIN RED, BLACK & YELLOW (15 & 25 Ltr) from| LKishanpal, father of D Dubey Vilipe Mats, Fost
= iddes up e parti ba|  UPITossaseIISsey dated28-  ArmyNo.6507073H, Rank-SEP, Disrxt P
: y por i 022026 Name-Titu, Unit-726(1) AD PL LN ey dece Bt 0
rbeniprrein s o dipronline.org or Itk T oF webaita] 0080138567-1 ‘5“"""‘“"5“""’_"" e g
L S(mpylha,legdlywedded Luhari,PO-Luhari, Teh.- Fodieal B
UBN No.: MSC2526GLOB000S4 e s spouse of Army No.-15179645Y, M amtor e
Network Technology . State Bank of Ind o) — Kimasrunt 3 - ave o e AL
ety tate of i3, umar, Unil ttar AKH
Giobal T-Contre, Sec- 14, CHD Bulspur Hov sl 306614 7 Somh2asshave KUMAR DUBEY 80 SHITLA
CORRIGENDUM - 8 el G e Vill.-Belari, PO-Belari, P/s- KISHANPAL to KRISHNPAL vide FRAD. DUREY wwk b
Please refer to RFP No. SBI/GITC/NWTech/2025-26/1411 dated wrEAtTE fior farm, W e Soaphogan Slstt-Banka, IN- d wrioen
20:11.2025 for Procurement of Network performance Monitoring and | - [pre-anz0 = 30220 name from SIMPY JHAto 022026 saleizs —
Diagnostic (NPMD) Solution. Corrigendum -8 datad 27.02.2026 can be SIMPY vide affidavit No.IN- s LOST & FOUND
bankin NIB Code UP3706143292479Y dated 28- —_—
portal T & e Bt W) 8 et w wpw Sew oy v (dw wee w| 02-2026 00601385674 | ather of Ar No-
Place: NaviMumbal Sd/-Deputy GeneralManager [ - [1013-20) ¥ Tt =tr wyad w Pt wed & Ptofyn v v ww 7w Wwwm| To—————————— " Rank-HAV, Zggg'eﬂ':f:}‘}r?m'my
Data:04.03.2026 DistworT Dept) | %M S g verw it 2 wntve ke s e 3 oy vt o ok plot-5E-1/PH-3, Vrindavan-
- (TR TR ¥ W IR S R T O S e T HAV, N;medoﬂlnderslnqh Unll Eson.closs- ]VOfﬂa.Lu:knowﬁnwt.\sI‘chm:
T T, 3 e v e & Ty i e b ey, @ B g d| AV 4 Vill.- oan hasbeentaken, islost,its
[#-resri shew & 32 moin v artr it £ RO ABO, snelhaﬂ 02, Teh.- -
ospi STATE BANK OF INDIA [yl e by o Vil Kandhar, /S Kandhar, Sorecsom eass oo
Regional Business Office-ll, Kanpur Nagar hmmmgu;mm u')‘mrmn&mml-wtmh Teh.-p: tt. 9 ?J‘SIEILI-(NMM' thi 1 deep
(122414 name
STATE BANK OF INDIA INVITES APPLICATION FOR | | sy e Kumar Agar
BRANCH / OFFICE SPACE ON RENT/LEASE o vide RovsicLin o sactiny,
/LEA e TGSt 91 33 T e & ons & 44 04e bppngsyrendercsgovin | SHARMEEI AROAVIENDING Navi-Mumbai, Cooper Kharine,
State Bank of India, Region-2 Kanpur Nagar invites application o hire the | [vwere o At 07/03/1975r001/01/1911 vlde uPzaSéasnbosss)v dated 24- Thane, Maharashtra Mb.-
commercially approved premises on lene 2t following locations preferably at shfe g sfevs,|  affida 02-2026 9820322714 0060138573-1
Ground Floo having sufficientparking |DIPRI4513 wiaf, et umosswsusmv dated28-
1. Branch.G..Road, Kanpur. Brsnch code - «(1782), Area - approx. 2000 2:2026 i Jo0tsesere

smuzswsqn.

umr'PwmmNm wwwmmmunwmmmwc
only on ours

‘ JODHPUR VIDYUT VITARAN NIGAM LIMITED
(&7 " (TW Wing) NEW POWER HOUSE, INDUSTRIAL AREA, JODHPUR-342003
— [PHONE: (0291) mzﬁmumxmm

e, g vt wpE P, T, w0
s uftwy, T W, s
TV 011262000 (- dirarchin@ gmail.com)
T Gelle / MeBe/1020/0408 o
+ 1-Rfvg ua wom- a0 G TR

PIEZEN

Regional llhn'w Short term Techno~commercial and Price -Bids is invited for “Supply, Erection.
Date: 06.03.2026 jional Business Office-2, Kan, ar | | Testing and commissioning of New 33 KV Sub- Station Rastana, Erection of & 50km|
M 2 WN" pole with ACSR Dog conductor & 6 80km |
11KV e for 311KV Sub-staton Rathans under AEN (OBM
b S | Gogameri of circle on Turnicey basis”,

TNTW/ - 788 (UBN No. - IVV2526WS0B00911)
Details regarding Quantity, Tender cost, Eamest Money. Schedule date of tende|

"I M PORTANT"

rof

Army NO.-15226679K, Rank-

legally f Army
NAV Name-Joginder Singh, N0.-15230858F, Rank-HAV,

ita contents, The Indian
Expresa (P) Limited canna

opening etc. are available on our website at
Mﬂmllmwwhmmxhvhvmmmm

(SANJOL
MIRPUR), C/0 56-APO, pnsemlyn/uvm &Post- Sontents, norfor any losa or
i Deshnur, Teh. P/s-
Teh.-Pataudi, Distt-Gurugram  Nesargl, Distt.-Belagavl, associations of Indrdaals
(HR)-122414 by 147 have ook Lderd
name from SARJEET SINGH to
SARJIT SINGH BHARATI make noc ]
OL/05/1973t001/05/1970vide  BHARATI ASHOK HOSAMANI or “entoring Inte . any
vide affidavit No.IN- T M i
umosmoxslmv dated28-  ~KABT: dated 20- anvenisament 19 *Tany
02:24 0060138567-10 022026 0050138567-2 ar.

o nmnmﬁummmnmnmmmm 1
« 180353 (setermemereauasse R 3 03630 <
T o vt ot e e Yo vyt b T e )| [please note that in future any other notices finformation regarding amendmens UTHORITY e-Tender Notice
b NTB Yo T UBN e only be available on website www.eproc.rajasthan.gov.n, sppprajasthangovin] 1ial Jeevan Mission mm. v\ss to Puthur, Pananchery and Madakkathass|
= I anergy.rajasthan.govin/jdvni. [Panchayath (7th SWSM}-Renovation of 36 MLD WaterTreatinent Plant a1 Peechi -
AMDISIWSOBSRI T w3803 et NG ENGER W] | Geceral Civil Work EMD: Rs. 5.00,000/- Tender fee: Rs. 16540, Last Duts for
—= E:r:m:ni biog Toies 15150 01 1 Fo S W
- ::,.mé.’ﬂ | GOVERNMENT OF KARNATAKA pei oy Engloner
et e KARNATAKA MEDICAL COLLEGE AND | [qsinncosmssaonsas o
- RESEARCH INSTITUTE, HUBBALLI
s (.,..",'.1, ) OopoeticTender U058 Oated 04.03.2026 OFFICE OF THE SUPRINTENDING ENGIN
= A-6000° a0k (a-2paRTFo whiodt) DEPARTMENT CIRCLE AYODHYA

FRUANCIAL INCI U
HARDOI ZONAL OFFICE. 849, FIRST FLOOR,

o Bol K AUASTHICOMPLE.§ 0
AWASTHI COMPLEX, SHAHJAHANPUR ROAD,
Nl
Bank of India D14 CHAURAHA HARDOI UP-241001,

ENGAGEMENT OF SUPPORT STAFFS FOR FINANCIAL LITERACY COUNSELOR
INAUJ DISTRICT
mumwmmwmumwdrwunq

Post Name [ Localion [Vacancies| _Monihly Remuneration
Flnag:‘lllluunﬂ Kannauj

Defer 2a, smrue oD Doty ol 8 Aedacce 504

E0) ST BoAT]IES, BT, &a‘: oadowt, T3

uoyI ..:":.e: Guwuw:fz 22 s::s..a.. Orthopaedic

=538 Robolic e emsenve, 3 HASORIEN s

ROTIFY RO ‘“l naly 199 "m 2000 w7cl w-tonT
Npes oy ;s.d ST Sxeehd, deadt SRR,

3 JRQ LIIAA i vomod 3-Zassgdor 2

livwww.kppp karnataka.govin 79

:::: =,

(UTT SOmUSD SRES BN o
Somox S Bashdind.

/= (DTTHS)
The seleciad canddsies shll be engeged on convacial bass. Renewal may be b e B
! ; e 2
beoal Al avalltie ARTMENT
our wabite hiips ibankolindabankin under head ‘career. The duly completed OFFICE OF 'l’Hh CHIEF CONSTRUCTION ENGI-
Soory 203228 EASTERN ¢ lkg:l:kddl BALASORE
i <3¢ N CIRC] ), AS
5 e B comall: seee_bls@rediffimail.com
Government of Odisha “¢” Procurement Notice
OR Bid IdentiNcation No. CCEEC-20/2028-26
0 D © 0 0 Ne: Du: 27,0224
oo hc RESY.PUS FD.O = " [Nature of wark - nuuumu.;wum
4 i - Number of werke: 7 Nos Read. | No Boilding.
- p [Ameunt put (o Tender: Rs. 120.90 lakh 10 475.98 lakh
(Clas of Contractors -4 & “A L
RELEVANT PARTICULARS. Date & Time of avallability of bid decument in the portal: - D). 06.03.3026 a1 16:00 AM|
L] Wame oftne corofat detior | RAMNATH HOUSING PRNATE LRRTED | |Last Pk T of rccpt of id I the portake D1, 0% 3026 g 10 05:00 L
along with PAN/ CIN/ LLP No. COIN: U02423MP1999PT0013689 [Date of opening of bid: De. 23.03.2026 st 11,00 AM
]  AMCCRT73B0K [Name & sddros of the OfMcs Inviting bid: Chic! Constructicn Eagiocer, Gastern Cirvik
2 Aadress of the ragistered office. Ground fioor, Buliaing Hotel (R&E). Halusore
Mayur Nagar IF/5 ward no. 32,
nagar, Balaghat. Madrya Pradesh, mhﬁimhvclopmmhowlbﬂdhxu\”F\ﬂbadﬂn-unb:mnw
Ingia 481001
|3 | URL of wotaiie NA 1ble 0n ONLINE mode oaly.
4. | Details of place where majority | NA
- f fxed assels are localed "
N ‘main L}
| WWV e vCIthtﬁMb:,h‘i-r.
6. | Quantity and value of main 0
products/ services sold in
lost financial
—— v v
N L — IMPORTANT
(with schedules) of two i i i
| oo, Whilst care is tfaken prior to
9. | Eigiblity for resdlution appicants | The Resoiution Aps be
iy Srvedoan s et acceptance of advertising
Code s svolbie ot ey By G, 2018 copy, itis notpossible to verify
For detailed Ol and ekigivity criteria,
please wrte an emai 1o its contents. The Indian
0. | Tastane o recept el 2r Express (P) Limited cannot
(T e amnd oo Sosmpmneee | | e held responsible for such
ekl | (P v o 1043200 contents, nor for any loss or
T2 Tastasie o i : i
s el AR e S damagg lncum.ad asa rest_!lt of
[l BBl FA Vos S50 052038) uansaqho.nswm?orpp_anles,
e ko o associations or individuals
and request o resoton s adverhg;:ng inits newspapers
| L acoicans or Publications. We therefore
15. | Last cate’ nssion of 20052026
|| resotuton pans oot cn0s05 2000 recommend that readers
16. | Process email id 10 submit
B [ roeepep make necessary inquiries
17. z
ettt i before sending any monies
Date: 06.03.2026 o] or entering into any
Place: Nagour IP Mégha Agrawal i )
eeinen00s/proussoisteizan | agreements with advertisers

nuaunwmoezozr
Mmkmmlmcnrm ute Insolvency
ution LLP,

001, Shivranjini MIM In Circle of r Garden,
Nagar, Nagour - 440012 (M.S.)

o Rarmaa Housing Private Limited |}

or otherwise acting on an
advertisement in any
manner whatsoever.

ADDRFSS: - Bada Ramana, Recdgang, Ayodhya

[E-Procurement Notice
Letter NO; 3253 /RED/Tender /File No-707 / Bond-Clerk/2025-2026 Dated: 23.02-2026
RURAL L CIRCLE-AYODHYA
on “Uttar Pradesh i i - ing from the
eligible and apy with UP RED, I P lz33 A B And C as the case may

say oc all the works.
L Nacme of work as per table.

be. The Rates Bosted n Bil of Quantity enclosed with bid document are inclusive of all taxes except GST
which will be paid exira 10 the contractor a3 per leat Governenent orders. The Bidder may subvnit bids for

J

“Iuebeiul ueipus oys 104
‘ssoidx3 uelpus ouys

s

Y3 uojuido anoA waojug
jeurioyul Sy SpIsul1oh

pue uo euwi10jUl apisul o1 196 |

TUOK

NAUNO-

2IPUT Y T

——— ADVHNOD 4O WSV

SSIALXA

E ~Procurement Tender Notice

On behall of the President of India,
Chief Aammluuw. Officer/Con,
Gor:

Open Tender No.: DYCE-CON-
EPC.03.2026  Dated 03 030628,
Name of work: Earthwork in

. Retaining Wall,
Wall, Track WMu. Station Bdldu\g
Level Crossis Passenger
Amenities Works, Signalling &
works, Eloctrical

Telocom works in
with execution of 3rd Line
wwnn Barabanki lo Burhwal
ecti mode, under
of North Ex

v Division
Raitway. Approximate Valus(0:
mun: 82.05; Earnest Money
R): 11,1

900-; Cost of Tender
Form m -Ni-; Compltion Period:
ing sun

N [Nae of] Name of work Total extimated | Wid security Cost of Rid Peried
No.| District cosl (in lakh) |(EMD) In Lakh|  docament | complett on
Including GST | Including
(funy) (in  [ralay sexson
Rupees)
T T T T T 3
gutran e Tt
TT =@ [seien ot teoms on X0 200 BN o
4 werge #ha g S
i rw oo T
o )

Date of release of lavitation for Bids on on-line:-

Start date and time of down loading of Bid Documents:-
Date aad Tisne of Fre-Bd meeting:+

Start Dot s Tie ofsubcsssion o b4 o kender webwice
Lest date /ticne for reveipt of bids throtgh e-procurmuent -~
Dete of opeaing of bids through e-procurement:-

Aay alldavsisued before at f eader proce will o b accepted
Availability of Bid Do the bid documnt

R

05,03.2026 at 12.00 Noon
05.03.2026 from 12.00 PM
07.03.2026 a1 11.90 AM
05.03.2026 froe 1230PM
06042026 6 10 12.00 Neon
06.04.2026 34 12.30 PM.

be subumitied oalinc in

larly.
For further details please log on 1o hitpy://

UPID-247202 D, 010372026
wwwupldadv.govin

Ditps:/ictcnderup nle.fn
. The Fimployer hes right o issue addendunveorrigendum as poe ITH clouse-10 aa-line which will sot b
‘published in sny news paper. All prospective bidders are advised 10 keep regular watch and visit e-tender

hitos:/'etender.up.nic.in sad download the bid document.
Al prospeive bidders are requesie to read the bid documen thoroughly before subeission of bid,
RURAL L\uwrnm. DEPARTMENT

For and on behalf of Governor of UP

(K. Mishra)

INTENDING ENGINEER

CIRCLEAYODHYA

muoszora ‘Last da
mdemeh
"00!“07:300620&6 *Date of
opening of above E-Tender 16:00 s
cnoTer 20,5 Datalleﬂ tender
notice, eligdily, criterla, o g
conditions I nvw\abb
http:/fireps.gov.in.+ In c-u any
disparity arises between
English version of
lish version wil hoid
bo followsd. Shri Lal Bahadur
AXEN/Con-I/LJN Mobile No.
5249

Lucknow Jn.
BETTE N TRAINS

WGCH ITEMS
e @ ment )

e 2 T v
s371

o0

i @

f Machinisg Job Work.

00 ot 3 3 Gadn ke

Aazuse A siweds o \mrw

;Ewmmjumnﬁal;wwnq
£ ]

Documcats relacd 1o rempective NIT can be
domlonded rom WL xebe, Prpecine
Sl b SEa eyl gt
Raamser w. =

24018618

No. 791/1comrSuLA.Cir.2025-26

Office of the Superintending Engineer Sultanpur-Amethi Circle PWD, Sultanpur

(Ist Calling)

(In Anticipation of Acceptance)

The S.E. Sultanpus- Amethi Circle ULP-2:W.D. 0a bebalf of Govennar of Unar Pradesh vitn the pescentage ot bich uline rou the elible s apyvoved Contractue regie
spec § xd

Date: 26.02.2026,

credwth ;
of the contract,
T P e srwers L T T T
Pl = il B Aot ahe
[ERT T Aopariuiending
Lakh) Lakhs) GST. letion_ Kaglaser
F [ ot o Akbarpur e
Chanda-Patti-Delhupur sow ool
L) 2 h g : o e
§ | road by BChotmix plant. | 26300 | 1535 | Raamiece | 2 v
Reniwal of  Lucknow N -
Sultanpur  Bypass  (Old . i Shoaphien
2 4 NH-5¢ Bypeon) by | 15500 | 975 | mamam | 2 ceerwa’ 2
BC hot mix plant. - Ayodbys
Reniwal  of  Rampur j e
Sa Ahiraula At hmani | A
3. 3 nbhokar roud by PC hot 35.00 3.50 Rx.2714.00 Cleste KWL rwn
2 Suhaoper | PWD
of  Khudaull p) e
link road  from 505 A | AT
“| 8 |t Parasnath Bhy | 4800 | 440 | Reariaeo [ 2 Cgerwn | rwo
shop by PC hot mix plunt. “ Aveiiya

The Rate adopeed i the BOQ are exchuding GST.

be opened on 17.03.2026 3t 12:30 aflemnoon,

Frecutive Fagioscr
Comiraciion Diviica.
PWD. Sultonper

The bid caabe downloaded onlie oo 09:00 AM of 06032026 v o 12.00 Noun of 17012026 e ca be uplosd up o 12400 Nooa of 17.09.2026. The Technice b sball

vabuation of trules 19 be doe by the Prahari Softwass, detaikod wtovmastion of which is availabc i the e potice atachee 10 the b foenencat.

Seprinhadig b
Saltanpur Amcci Circle

Fox o bebalt of Govecsor of UP

.

. Lucknow
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KIFS HOUSING FINANCE LIMITED
e s e, B8 Indian Bank M:"i?:" E’:“‘:LF
ISKON - Ameii Bodakder, Ahmecasad, - 350084, , o, m,
o sey . o ALLAHABAD mum".':;m zmmmm»h
[ smiripieppen Mg AL Ly Ly ey vrere Show Causc Notice before classifying the account as fraud (borrower account)
B Alc : 7385681116
2002 Rof No.: SCNPRADEEP/2025-26 Date : 02/01/2026|
Y 2002,
r o wep 4 o o) mmmmum-m«
1 Borvers | Goanrtl 2o th L s guna e e N e oo f b gy 2. Mrs. Bhavna Pradeep Dhongde (Co-Borrower) wmm"“:’“u ym“”
o o
Dear Sk,
ares Nwmwmwwuumm sancioned Rs. 480 lakht for PURCHASE OF READY BULLT FLAT
goneral 2
| KIF'S for an amaunt 33 mestcned herea under with |22023 The
o ™ i [ Gomand Notica/Dute o Fossesaion i
073 [y L vt anll Deserion o Sncared Aset b respect o wotenntd [ [ i ohasd Muss:
. yesnel wech ol s boa rvled o | et | [Frpaen e TR S el Peal el Jconducted n e koan accounts wheren th Intema investalor has alegad caran incrmeatng acisomissons agans! te
At Tandekar Decomber 26,2025 _|Post- Do, Tah-tumsas, Dist- Brancir, Maharashtsn-| March 02, Barrowers and CO-Bomowers.
3 WL IS8 | (Applicant) [ O7s e 1296783 | 441907 Beundarien a8 Par S Dood: East Crarpanchoyat] 3004 The Competent Authority of the Bank (the Fraud Examination Commitioe) consiituted by the Bank for fraud examination, has
56 soan P e e —{Road West: Hoa of Suvsh K, NordeHous f considered the malerias piaced belore tem and aher due delberations o0 11.11.2025
1 CEALASM AERIOAAO PR, of Moo Fuchovuiohed oy Ahio . 4, i &) ¢ 3oy | "5 pcroer? SKANDARA . Cause nosce 1o the Bomower Mr. Pradeep Shamrao Dhongade and Co-Bomower Mrs. Bhavna Pradeep Dhongads before
/ [T -t e ! .
PAES{PRCHA SKUSARE | WAMARASHTRA P 44190 T2 N, 7, WES -t k. 5 poe: e 1224089 | mmmtmuww‘ The sad Commities h of of acoounts & toms &
T e | 7 [\ Usha Rmesh "Damand Notice Date: w:uumuhu!lt.mnum Symbolic B M. Prad and Co-¢ Mrs. Bhavn "
SHEELA BARUSHA LKEY. No 11772, Maa - Kondha, witin B Iints of Gram-Puchat| ey Tepals (Applicant) | Decernber 26, 2025 At Near Irrigation Office, Akola, Maharashtral March 02, e 2
N PRAVNBIPUSAKEY) | Tiad - Paur, Dbt B, MAMARASHTRAPYMATIOA 1, o oony l O/s: Ra. 793696/~ | 444002 Roundarien a4 Pat Sals Dend: East: Layout Road | 3006 dalso.
EASTaiou dekogs i lopsle [ Branch TUAN: | West: Pt o Ravartar, North: e, Seut: Pt No. 64 7 2. Borrowar Mr. Pradeep Shamrao Dhongade and Co-Borower Mrs. Bhavna Pradeep Dhongade has done notice of
AR SCUTH-Open plt bekongs to S Vadaetokhande, NORTH-Cpen| Co-dopticant) | pyoin 1067298/ [Aose it East: Loyost Road, West: Plt of Ravartar
ik bekongs 10 5o Kishoa Motakar 647 17.02.2023
ALt "
el S Afer considering the above evidence of faud on the part of the Borrower and CO-Borrower, the commiiee has prima facke
3 | TANDACAR DINESH RAMMISAN | raman(Se). Post-ar, T Mshad Dst- Shtandea, N &
Prdd 1908, EAST-House of Ut Damabe. WEST4House of Rarud | LAt
Hyouopt
e Ty 4% B o Pt S S for 2 personal hearng, you wil be inkmed of the date, tme and venus for your appearance and representation bekre the
| URMLABAURAM MARAAM  (Toms, Dabtibanirn, MAWAASKTAA Peobd1dnr. EASTy [ 11800008 4 Commitiee.
) atrive ata conclusion the speciied date and or y be gri Bank wil further pr the basis of the
. 1§ Perwiss pven 10 e 8o 7 Co-Sorroman, 13 e, not an assumption. availabie material o records. .
v Intorm your opinion with Please aiso note that the Bank shal inform RBI, CIBIL and other Credt Information Companies, names of the Borrower
[MAHORN 13(4) Getailed analysls. o ropn
re . s - (s pplcatle et Yours falthfully
rorpe b Exprwes #ThelndianEXPRESS 05103720 Authorized Signat
i Sacton 13(8)of e SARFAESI Act. y Ll For the Inciss Inteigent. clndian EXPRESS | Date:0 26 ignatory
s A
Bandhan u.ghul Office: Netaji u-. Nr. Mithakhsll Six Rosds,
n e, Ahmedabad-8. Phone: +91-79-26421671-75
C = I\ > <. | Corporate Offica - 1st Fioor, wakefield House, PHVSICAL POSSESSION NOTICE
Sprott Road, Ballard Estate, Mumbai-400038 <tion of Financial Assets and Enforcement of Secur
CORRIGENDUM TO THE INVITATION FOR Sapivmprenos | peciciarad Ofice- Block No. A’1003, West Gate, Near 130 v interest 2002, the
EXPRESSION OF INTEREST PUBLISHED ON 14"1 FEBURARY 2026 "t 60 tr date of ot . The
R ETER] FLpAImeD ON 141 YMCA Club, Sur No. BGMQ.SGH:M«.LW:;W-WL on the date mentioned against the account stated hereinafter calling Upon them o repey the amount within 60 days from the date of receipt of said notice. The
AL ESLAE OEVELOPMENTSLCToR A} BALACAA) ACHTA PRADESH 0 . ;
) - . d p >
APPENDIX IV - (g ondthe o ke g
[Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002] orovisions of sub-section (B) of saction 13 of the Act, in respect of time avallable 10 redeem the secured ssse!.
POSSESSION NOTICE (For Immovable Property) Name of borroweris) [Description of the property manigaged (Seaursd Asset) [Date of Prysical Outstanding Amt. as on
WHEREAS, The undersigned being Authorized Officer of the CPM Assal|  |tosn Account No. Dunand Mofon _ Posssesion Nosos _1Oste of Gemend Modos
i Ltd Ganesh Marou Al that plece and parcel of the property stuated ot Fiat No. B-1, 608, |August 26, 2024 |February 27, 2026 |Rs.25,66,609.30
7 e Pimpaicar 6th Floor, Gokul Vrindawen, Jamtha Rosd, Moura-Wagdhers,
Mayur Nagar IF/5 ward no. 32, a3 Star Agri Finance Ltd) vide an Assignment Agreement dated 31-12-2025 duly Maroti Naoj | sdmeesuring 38.430 Sa. mtr. carpet area, Hingna, Negour,
Mayur nagar, Balagnat, Machya Pracesn. | | registered on 05-02-2026 and hereinafier referred 1o 25 "CFMARC’), acting in its Pingaicar [Maharashira-£41110 and bounded as under: North: Nollsh and Survey
|| Inca 481001 capacity as the trustes of CFMARC Trust-206, under the Securitisation and 0005010010693 | No. 248, East: Survey No. 39, West: Survey No. 37. South: Nallah
N 0y of Financial Asses and Enforcement of Secury Intrest Place: Nagpur Authorlsed Officer
are ocated
- - - (12) Ruies 2002, ssueda
services ” 1.1 saction 1 Act, 2002 Zonal Office: 4th Floor, S.V.Patel Marg, Kingsway, Nagpur
o e & callon wion ke Serwerce beerowmnierigager (1) ' Baby Buisport Tel: 0712-2557596 E-mail: arb.nagpurl@bankofindia.co.in
| ostfoencaiyew ____ (3)MrsL A
¥ e epiysey ey |0 Bank of India E-AUCTION PUBLIC NOTICE FOR SALE
& ot cuangast | For e o eTel D "ot Ko. 125, KH. No. 464773, 46-
477, PH. No. 3¢, Gty Survey No. 164, Sheet No. 104535, Mouza-Punipur Relationship beyond anking OF MOVABLE AND IMMOVABLE PROPERTIES
(;:-;e-amumm ‘Bhandara Road, Near Nag Mandir and Mahakaliar Lawn, Nagpur, Maharashtra, = 2002 read
| isolowdtnsesalateat | _________________ 1 |india-440035 o repay the amount mentioned in the notice being of
] B apdlenc bt Bkl s, 34,31,447.00 (Rupses Thity Four Lakh Thirty One Hundred
2016, Forty Seven Only) 2s on 05th November, 2025 together with further interest plus Officer 25.03.2026
costs, the said Y Secured Ci o
Fi0800 write n emeh 15 natice. - earnest money deposit are a3 mentioned below. nd the sale d below /refer to website a) https://www.bankofindia.co.in
. — The bortowers having taled to repay the amount oot is heeby gven 1o [MPS/BAANKNETCom - ol ek
expression of interest | (Previously aweson 08032026) || | borrower/co-borrower and the public in general that the undersigned has taken 25.03, M/s PS8 Alliance Pvt. Ltd. id It
1. Dete of issue of the provisional | 31.03.2026 smuummumwmmmn below in exercise of
Istof ¢ h 15032026 of : : :
M=y e prasbpeltebc Date & time of Special Mega E auction: 25.03.2026 from 11am to 5 pm
3 e : c— The borrowers In partcutar and the publicin genera is hareby cautionsd not to .. Name ofthe Borrowers/ Date of Demand | Reseve Price & |, Na:‘&?‘
w%ﬁ.‘m—“ﬁm— i0gs with the be subject 1o the b Guarantors Description of the property OQutstanding Notice & Earnest Money [oronc! o\ heer
| prospective resouion sppicants | mlm ©029.032026) 34,31,447.00 & Branch Costact No. Dues Possession Dale | Deposit (EMD) Rs.| conaey o,
T4 | Date of issue of information (Rupees Thirty Four Lakh Thirty One Thossand Four Hundred Forty Sevea Only)
2026) together with further interest plus costs, The UNDIVIDED 0.673 PERCENT share and interest In ALL|
8nd requost for resolution plans. ‘expenses etc. thereon. | THAT
for prspectie stk ion s o Hedau 5823.43 5a.Murs. being & portion of the entire land bearing
|| sppicarss . “The Borrowers’ ) 1 Khasra/Survey No 18/3-A{New), Out of Oid Kh No 18/3(total
5. | Last Gata for submsion of 200052026 of theAct, [admeasuring 8100 Sa.Mtrs.) of Mouza Pipla, Patwar Halka
T.%EL—W—, DESCRIPTION OF THE IMMOVABLE PROPERTY No 38, TOGETHERWITH the entre RCC $ uperstructure
suomt DETAILS OF SECURED ASSETS comprising Apartment No 808,covering & Carpet ares of
of interest
BT e ALL THAT PIECE AND PARCEL OF THE LAND WITH ALL CONSTRUCTED AREA I s v
|| restration status as MSME OF PLOT NUMBER 125, IN IMMOVABLE PROPERTY KHASRA NO.. 46-47/3 & Sa.Mtrs. share in Parking area of 9.799 Sa.Mtrs, on the Eight
Date: 06.03.2026 s0/-| |46-47/1, LOCATED IN THE LIMITS OF NAGPUR METROPOLITAN Floot in PLATINUM Buliding/Tower of “SHREE LAXMI ESTATE- |
Piace: Negour 1P Megha Agrawal | | MUNICIPALITY AND NAGPUR IMPROVEMENT TRUST, MAUJA PUNAPUR, P H. I, within the limits of Grampanchayat Pipla{Ghog), in Tahsi
A% mmnﬂ; NO. 34, CITY SURVEY NO. 164, SHEET NO. 1045/35, TAH & DIST. NAGPUR, IS atorur) s i Kague. rosar s wmed b
up 06.20; 1+ EAST 1 R X 19, =l
Address. W-ml.tqﬂnmmlm mmm?a%?&i%%mﬂ”%?;ﬁg 2 Branch: Kadbl Chowk Tenement No £-121, on First Floor, Bullding "E* LIG| Rs. 17.14 Lakhs +f Demand Notice Dt.|  Reserve Price: M. Seema
001, Sniranjinl Apartments, In Gl of Congres g Garden: |, | TOTAL AREA 558,50 SO METERS (629,69 S0. FEET), BOUNDED AS UNDER N 1 A | g S, | | e otie| TMCH M0 | ANk s
Congrss o Nagr - 440012 '/ EAST: 6.00 MT. WIDE ROAD, WEST : PLOT NO. 132, NORTH: PLOT NO, 126 Aond Al Karin o i St o A e ey Shancs | e & sthar| ™ owstasas, | A KTIASH | Gasamitrtp
A\ u-m} SOUTHPLOTNO. 124 Authrised Officr el
A Place: NAGPUR CFM ARC Limlied & Dist N A
Date: 02032026 (Acting ln Its capacy as trustee of CFMARC Trust-206) ik,

3, [Branch : Medical College  [EQM of piece and parcel of the Flat/Apartment No.40S, | Rs. 2143 lakhs | Demand Notice: | Reserveprice: | Mr.Tushar

lsquare 3 T1dsq.mtrs. |+ uncharged 20122023 | gy, 17,6400/ | Landge
A I ASSET RECOVERY MANAGEMENT (An BRANCH Layesh Sanjayrac Nilawar & with undided shared Land area 20.20 3q. mtrs of building | Interest & other | POsEISONNOSCE: | ey ny. 176,400 | Moble no.
[T | (1([) (J(i[]dl d ; Plot No 32, irst Floor, Corporation Colony, North Ambmrl toLad [Me. Sanjay Madhukarrao  [styled as V. M. PARADISE APARTMENT”, constructed on Plot | expenses {symbolc) I 8329364873
" , !?’ INtawear N0.73 & 74, Mouza Narsala, Kh. No 208 C, P H. Ho.37, NMC 19.11.2024
Metro SWOI’I,EIMNKI&HISBW- House No.13/405, Ward No.77, Zone Nos, Situated at (Physical)
(Grampanchayat, Narsala, NagourProperty Is owned by Mr.
UCTION SALE NOTICE FOR SALE OF IMMOVABLE PRO TIES
(Branch 101, Rs. 146.67 lakhi | Demand. i | Reserve Shivika
E-Auction sale Notice for Sale of Immovable Properties under the Securitization and Reconstruction of Financlal Assets and . barregrd P - Lo enicon STttt o e 092025 | ny es 32000 | Moo
Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) &9 of the Security Interest (Enforcement) Rules, 2002 [Hussain Al Panjwand & M. [Sheet No 37 of Mouza Jaripatha, situated at Ra) | inerest & other | PoMEISIO NicE: | guip: s, No
Uhe pessession of which s been taken by the Authorised OficerofCanara Bank, wil b sokd o *AS s whereis® *ASis whats” and “Whatever there ” ondiion 0n 30/3/2026 between 2.00 IPanwant Karim.Me. Haider Hussain All Panjwani & Mc. Amed Haider L) i g
P.M.To 0L00PM.for recovery of below mentioned dues of the Canara Bank, trom respective borrowes /guarantor mentioned below (There are no encumbrances to the knowledge of the Bank).
D 0/0 0268 00P 001.00P b DD 0 026 Yerms & Conditions:
o] NameandAdgessof e Descibed of mmovabe possesson [ Reserve price ()] Amount/s | 8ld prkies
™ Sortoees] Gurantors Propertes Symsale] o) Ly | - 4 .
1 [t Borrower. 6630467, - | R.76,9385082 | Onor :
:: ‘.".E':um( i u&n) unmd - admeasuting 97500 Sqmur (10410 u’ H) each ang| SYmbolic :muzu]z/ 16,9335 Pkl 2) E-Auction Tender document containing online e-auction bid form, declaration, General Term & conditions of Online auction sale are available in websites: (3)
r mmmmnxwmn 633500/- interest ‘purchasers/ bidders are required bemission of documents amount 25.03.20%6
Kanhan, WEL Madi Baba Road, Bayanagar, | T2/, 4T2/2A, 412/28, 4T2J20, 4RI2/0, 4T2J3, AT2/e 3nd. 21/03/2026 (3) The intending sers/ iddors e for Online bid su! of with EMD on or before 4P 10 5.00 PM. by own wallet
Tahsh Fashhan, Kagor Watarasia| /S, dear P o 4 Jmessrn i $60 S rarges 00AM105.00PM. (ST} o
2 Yo b Parsheoni and DSTLNADUL. 1o e
Flot ke N 6, WEST.Plot
ADDRESS: nw:tﬁlm o3 :n;&mnuummmmxmn
Davanagar, At Tekadl, Tahsil Parshhvanl,|Re: wploed 1o
3 8) Earnest Money Deposit (EMD) 10% of reserve price shall be payable through register on -
h ww'r.w‘:qmuuu Plot o 6 Bounded s unde, EAS: Pt . 6 ST Pt b Eamal M. Step (2}, KYC Vericacion Bidder to wmwm
Tembhurekar, Address: New Khalas!  |Read v (may Transfor of
Une Kamgee Read NAGPUR41002 b J y
2 |Borrower: Rs.14,00000/- | Rs.134498966 | Onor ncome onorbefore
M. W In the bullding known and styled 2 “RAI COLMOHAR" admeasuring about " : before h e
Prasad Rs.140000/- wterest | 27/03/2026 il ud.
[Address: Plot Mo €. | ang parcel of land bearing Pt No'S 2nd Plot No 6 admeasuring about 132455 Pvt. L, ost
N Read Kandit SaM Le. (14256.95 S5) 6 148546 Sq MU le. (16000.255 54 ) respectively arges 1) 2
RshaAWALMacl | jointly acmeasuring adout 28TI01Sq MU (30257205 5q R) from and out of and
Baba Road Dearing, KANQ.ISA/ 2155/ 2163/ 1+ 6 0f Mouza Narl Bearing (Xty Survey No 453, and solely at the unt shall be kable be.
ayanagar TSl - |snet No 415(93), stuated at Peddar Layout, Kamptee Road Nagpur, Tahsil and
Parshivanl Kagour  pisrict Kagpur and Bounded as under: EAST: Flat No212, WEST: Space. NORTH: )
Maharashtra 4WCL | ratio 216, SOUTH Fatho 2 . ok
3, [\ Borrower M/s Suraj Traders, | 1 Shop No. 02, admeasuring 3775 Sq. M, on Ground Floor, wing-2 Ral 13,00000/- | RS.T671,B57 0nor =
Through ts Proprietor: Gulmehar Complex Cty survey no. 453, Sheet no. 415 (33) Knesra No syl | B ¥ before T.G,“m transfer charges, fee etc. Y dues, taxes, assessment
154/2155/2. A0t 0SSE, Rs.130,000/- nterest | 21/03/2026 chargesfes exc.owing 0 AnybOd.
Address: lot ko 48 N Road Frodariaros ML THlS00PM, foge
Yandr] Kanhan WCL Mael8aba | - Kagour Charges "
Road, Davanagar, Tansi 'WEST: $hopnaT, KORTH Behind $h0p no 31, SOUTH:Read. | seet, bafore subruiting bid. The asset & i the existiog ether known or unknown to bank. The autharlzed officer / Secured
parshivant, Kagpur OWNER OF PROPERTY: Wr. Shrawan 2leshwar Prasad 16) Payment of 1o the bank bject 10 TDS under Section 194-1 A of income TaxAct 1961 and TOS s to be made by the
Salasi L 2. Flat No. 305, 01 3rd Ao, In the building constructed s “Deep R, 14.00.000/-
2 Proprietar 6 Guaramtor: Agarment” agmeasuring 2515 5q MU (2NM 54 FR), along with ” Tribunals
ShvishrawanjaleswarPrasad | - underided 150 nrestnlandon Pocho) CrySrveyho I Sheet 5. 140000/
Address: Plot No 145 ¥ Read 0O 341, PSK Nu. 44, Khasia Ne. 131/2. Corporation Kouse ng.|
Kancrl Kanhan, WLLMadi 8353 |  1917/0/305, Ward no TS, mouza Somatwada, Nagpur within the limits &
Road Cavanagar, Tansd Of NAT 6N ML Kagpur Tahsil 6 Distt Nagpur and bounded as under: | valid sale/bid for plant & machineries.
parshivan Kagout EASTFIZt no 0/304/7, WEST : Road of 600 MLT, NGRTH: Flat no. 2)
e mm‘#‘wmmm s
For detalled terms and conditions of the sale please refer the The service provider Baanknet (W/s PS8 Alliance PYL L), (Contact No. TOAG12345/ 6354910172/ 8291220220/ SPECIAL INSTRUCTION / CAUTION n
e ng day. o L L W bk lan(mhm,'c-an.m)mnmdnmn-nmhmhmdmwmm' bidders are requested to make all the
Date 05/03/2026 Authorized Officer
Pace: (anara Bank Authorized Officer, Bank of Indla, Nagpur Zone

Date: 026, Place: Nags
] [ e . EEEE N ENEE N v EE
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